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LECTION TO COMMITTEES

[English]

(i) Estimates Committee

SHRIASUTOS!H LAW (Dum Dumj): Sir,

| beg to mova:

tion

“That the members of this House do
proceed 1o elect in the manner re-
quired by sub-rule (3) of Rule 254 read
with sub-rule i1) of Rule 311 of the
Rules of Procedure and Conduct of
Business in Lok Sabha, five members
from among themseivses to serve as
members of the Committee on Esti-
mates tor the unexpired portion of the
term of the Commiitee vice Sarvashri
S.resh Kurup, Ramashray Prasad
Sirgh, Thampan Thomas, M. Subba
Reddy and Dr {Mrs.} T. Kalpana Devi
resianed from the Committee/Lok
Sabha "™

MR. DEPUTY SPEAKER: The gues-
is:

“That the mempers ¢! this House do
proceed tc eiect In the marnner te-
quired by sub-rule (3 of Rule 254 read
with sub-rule {1) o1 Rule 311 of the
Rules of Procedure and Conduct oi
Business in Lok Sabha, five members
from among themseives to selve as
members of the Commitiee on Est:-
mates for the unexpired portion cf the
term of the Committee vice Sarvashri
Suresh Kurup, Ramashray Prasad
Singh, Thampan Thomas, M. Subba
Reddy and Dr. (Mrs.) T. Kalpana Devi
resigned from tre Committee/lok
Sabha.”

The motion was adopted
(1) Public Accounts Commitiee

SHRI P. KCLANCAIVELU {Gobichetti-

palayam): Sir, ! beq to riove:

*Tha! the members of this House do

proceed to elect in the manner re-
quired by sub-rule (3) of Rule 254 read
with sub-rule (1} of Rule 309 of the
Rules of Procedure and Conduct of
Business in Lok Sabhu, three mem-
bers from among themselves 1o serve
as membersofthe Committeeon Public
Accounts for the unexpirad portion of
the term of the Committ 2e vice Sar-
vashti  Saifucdir Chowdhary,
Vijavsumar Raju and S. Jaipal Reddy
resigned from the Ccmmittes/Lok
Sabha..

MR. DEPUTY-SPEAKER: The ques-

tion i1s:

“That ihe member of this House do
proceed to elect in the marner re-
quired by sub-rule (3; of Fule 254 read
with sub-rule (1) of Rule 209 of the
Rules of Procecure and Conduct of
Business in Lok Sabha, three meni-
bers fiom among themseives 1c serve
as members of Commitiee on Public
Accoumnis for the unexpired portion of
the term cf the Committee vice Sar-
vash:i Saifuddin Chowdbhary,
Vijaykumar Raju and S. Jaipal Recdy
resigned from the Committee/Lok
Sabha.”

The motion was adopted

PUBLIC ACCOUNTS COMMITTEE

[English]

Recommendation to Rajya
Sabha to nominate Members

SHRI P. KCLANDAIVELU (Gnhbichet-
tipalayam): 3ir, | beg to move:

“That this House do recoramend to
Raiya Sabha that Rajya Sabha do
agree tonominatethree membersfrom
Rajya Sabha 1o asscciate with the
Committez on Public Accounts of this
Housa for the unexpited portion of the
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term of the Com:mittee vice Sarvashri
Parvaihaneni Upendra, Virendra
Verma and Jaswant Singh resigned
from the Committee and do communi-
cate to this House the names of the
members so nominated by Raya
Sabha.”

MR.DEPUTY-SPEAKER: The quaes-

tion is:

*That this House do recommend to
Rajya Sabha that Rajya Sabha do
agreetonominate three membersirom
Raiya Sabha to associate with the
Comm ‘tee on Public Accounts of this
House for the unexpired portion of the
term of the Committee vice-Sarvashri
FParvathaneni Upendra, Virendra
Varma and Jaswant Singh resigned
from the Committee and do communi-
cate to this House this names of the
members so nominated by Rajya
Sabha.”

The metion was adopted

ELECTION TO COMMITTEE

Committee on Public Undertakings

[English]

SHRI VAKKOM PURUSHOTHAMAN

(Alleppey): Sir, | beg to move:

“That the members of this House do
proceed to elect in the manner re-
quired by sub-rule (3} of Rule 254 read
with sub-rule (1) on Rule 312 B of the
Rules of Procedure and Conduct of
Business in Lok Sabna, tive members
from among themselves 19 sarve as
members of the Committee on Public
Undertakings forthe unexpirec nertion
of ihe term of the Committee vice
Sarvashn Dinesh Goswami, Mohd.
Mahiocz Al Khan, Balwant Singh
Rarmraowalia, Ajt Kumar Saha and
Bezawada Papi Reddy resigned from
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the Committee/Lok Sabha.”

MR. DEPUTY-SPEAKER: The gues-

tion 1s:

“That the members of this House do
proceed to elect in the marner re-
quired by sub-ruia (3) of Rule 254 read
with sub-rule (1) of Rule 312 B of the
Rulas of Piacedure and Conduct of
Business in Lok Sabha, five members
from amorg themselves to serve as
members of the Committee on Public
Undentakings fcrthe unexpired portion
of the term of the Committee vice
Sarvaskri Dinesh Goswami, Mohd.
Mahiooz Ali Khan, Balwant Singh
Ramoowalia, Ajit Kumar Saha and
Bezawada Papi Reddy resigned from
the Commitiee/Lok Sabha.”

The motion was adopled

COMMITTEE ON PUBLIC UNDERTAK-

INCS

Recommendalion to Rajya Sabha to

nominate Members

SHRI VAKKOM PURUSHOTHAMAN

(Al'leppey): Sir, | beg to move:

“That this House do recommenag te
Rajya Sabha that Rajya Sabha do
agreeto nominatethree membersfrom
Rajyya Sabha to associale with the
Committee on Public Undertakings of
this House for the unexpired porticn of
the term of the Committee vice Sar-
vashri T.F. Balu, Dipen Ghosh and
Kamal Morarka resigned from the
Ccmmittee and do communicate fo
this House the names of the members
so nominated by Rajya Sabha.”

MR. DEPUTY-SPEAKER: The ques-

tion is:

“That this House do recommend to
Rajya Sabha that Rajya Sabha do



